2831 Written Answers

grievances from the Dhariwal Mill Mazdoor
Union (INTUC) and Dhariwal Karkhana
Workers Union (AITUC);

(b) if so, what are the complaints listed
therein; and

(c) what action has been taken by
Government thereon?

THE DEPUTY MNISTER IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI SHAH
NAWAZ KHAN): (a) to (c) No. The matter
falls in the State sphere.

CHINESE POCKET OF SUBVERSION nr
ASSAM

517. SHRI A. D. MANI:
SHRI LOKANATH MISRA: SHRI
B- N. MANDAL:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether he has recently received a
letter from Dr. L. M. Singhvi, M.P. about the
existence of a strong Chinese pocket of
subversion in Assam; and

(b) if so, what is the substance of the
letter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI V.
C. SHUKLA): (a) and (b). Dr. L. M. Singhvi,
M.P., sent a letter to the former Home
Minister bringing to his notice the smuggling
of Chinese goods into the markets of Assam,
existence of a strong pro-Chinese pocket in
Assam and the financial assistance being
received by them. In the letter it was also
alleged that these saboteurs were instigating
acts of violence against the Rajas-th?nis who
had settled in Assam.
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AVAILABILITY OF KEROSENE FOR PUB;
CONSUMPTION FROM BARAUNI
INSTALLATION

518. SHRI B. N. MANDAL: W the
Minister of PETROLEUM Al CHEMICALS
be pleased to state whether kerosene oil is
made available for public consumption from
the Barauni Installation and if so, in what
quantity?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI O. V. ALA-GESAN):
Yes. The following quantities were supplied
by road and rail from Barauni during August
to October, 1966:—

August, 1966
September, 1966
1966

6472 tonnes.
7494 tonnes. October,
8656 tonnes.
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f [TELEPHONE ADVISORY COMMITTEE AT
VARANASI

519. SHRI RAJNARAIN: Will &C
Minister of COMMUNICATIONS be pleased
to state:

(a) whether it is a fact that there is no
representative of Commerce and Trade in the
Telephone Advisory Committee at Varanasi;

t[ ] English translation.



